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LEGISLATIVE ASSEMBLY. � 
Wednesday, 19th ,January, 1927. 

The Assembly met in the Assembly Chamber of the Council House in 
New Delhi at Eleven of the Clock, being the first day of the meeting of 
the. Third Assembly, pursuant to S. 63D (2) of the Government of India 
Act .. 

i\IESSAGE FROM H. E. THE VICEROY. 

rr· Secretary of the Assembly: A }Iessage has been received from His 
Excellen_cy the Viceroy:

(The Assembly received the Message standing.) 
'" I;,_ pursuance of the provisions of -�ub-rule (2) of Rule 3 of the Indian 

Legislative Rules, I, Edward /i'Tederick Lindley, Baron Irwin, hereby appoint Mr. M. 
R11:thnaswamy to be Chairman of the Legislative A-ssembly. 

(Signed) IRWIN, 
Viceroy and Governor General." 

Mr..: Jl,,I. Ruthnaswamy (Nominated: Indian Christians) took the Oath 
�n,d occupied the Chair.

Mr. Chairman: In order that this, the first meeting of the Third Legis­
hi,tj:ve. Assembly, may be fully constituted, Members will now take the 
-Oath or make the affirmation of allegiance to the Crown in the manner 
prescribed. 

MEMBERS SWORN: 

The- Honourable Sir Alexander Phillips Muddiman, K.C.S.I., Kt., 
C.I.E. (Home Member);

The Honournble Sir Charles Alexanuer Innes, K.C.S.I., C.I.E., (Mem­
ber for Commerce and Railways); 

The Honoura:ble Sir Basil Phillot Blackett, K.C.B., K.C.S.l, 
(Finance Member) ; 
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